43 Re. import of

[Shri M. Kalyanasundaram] either from
China, Taiwan or froir. Japan.

AN HON. MEMBER: A most valuable
foreign exchange earner.

SHRI M. KALYANASUNDARAM: It
involves foreign exchange to the extent of
hundreds  of  crores of rupees.  The
coastal guard system is very weak. They
have several functions. They have to tackle
smugglers with superior boat service and
they have half-a-dozen vessels for guarding
such a lengthy coast both in the west and
east. So, coastal guards must be
strengthened.  For the time being at least.
I would suggest to the hon. Minister for
Shipping and Transport, who is present at the
moment, that he takes it up with the
Defence Ministry and press into service our
naval  ships, so that these trawllers and the
mother ship can be chased away from our
territorial waters, so that our severeignty may
be upheld, our fishermen may be protected,
their living can he protected. Thousands of
them are unemployed and they are afraid of
leaving their shores. Some emergent steps
should be taken by pressing into service our
Navy to chase away these trawllers. This
suggestion is number one.  Secondly, all
those who have been captured should not be let
off leniently. These people must be  put on
trial and  they must be punished and the
countries ~which are responsible for
sending such people—they must also be told
that we have the right to claim damages
for the plunder of our sea-wealth.  Relief
should be given to the affected fishermen.
These are the suggestions that I want to
make to the Government and I request the hon.
Minister t0 make a  statement according to
his convenience before this House so that
our country may know what is happening to
our sea wealth. We should take steps to
develop our fishing industry
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REFERENCE TO THE NEED TO
START A SHUTTLE SERVICE BT!
THE RAILWAYS BETWEEN

SARWAR AND KHANDWA
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REFERENCE TO THE REPORTED
PROPOSAL OF THE GOVERNMENT
TO IMPORT THREE FOREIGN MADE
TURBINES REJECTING THE
TURBINES PRODUCED BY THE BHEL

SHRI BHUPESH GUPTA (West
BENGAL): Sir, I bring to the notice



